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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVENUE)
NEW DELHI: DATED THE A4~ ¢ A

NOT IFITCATIION
(INCOFE=TAX)

No, €4T4Y (FoNo.197=A/245/82=1T(AT}: In bxercise of the powers
conferred bK subeclause (iv) of clause (2BC) of Section 10 of the
Income=tax Act, 1961 (43 of 1951)3 the Cenptral Government hereby
motifics MMaharashtra State Women's Council, Bombay! for the
purpose of the said section for the periocd covered by the
asspssment years 1985-86 to 1987-88.

 ( R. Ko TEWARI )
UNDER SECRETARY T THE GOVERNWENT OF INDIA

T

The Managem, .. . . _
Government of India Press, i
Ring Road, Mayapuri Industrial Araa, :

ﬁNea;_Rajmu;; Garden), New Dglhi.

Copy toi-= '

1, President, Maharashtra State Yomen's Gouncil, Town Hall
(Central Library), S. Bhagat Singh Marg, Bombay=~400023.

2. The Commissioner of Income~tax, Bombay City-~IV, Bombay, with
ceferonce to his letter D.0.No,BG/TG/289(22)/83-84 dt.25.1.1984,
3, A1l Commissioners of Income~tax,

4, Dirsctors of Ins. (IT)/(R&5)/(P&PR)}/(Inv.), New Delhi,

5, Director of B&M Services { Income~tax Ist Floar, Aiuvan-e-Ghalit
Mata Sundri.lana, New Delhi (5 copies).

6., All Officers & Sections of I.T.Wing o CoBeDeTsy New Delhi.

7. Comptroller & Auditor General of Indih, Neu Delhi {20 copies)e
8. Bulletin Sectian of Dte. of ins, (RS&PRY, New Delhi (5 copies).
9, Director of Training, IRS, National Apademy of Direct Taxes,
Staff GCollege, Nagpur 45 copies). '
10. Shri P.K.Kartha, Jt. Secy,, Ministry of Law, Justice and Compan
Atfairs (Department of Legal Affairs), Neu Delhi.
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